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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No.11 OF2025
In
Original Application No. 1075 OF2024

IN THE MATTER OF:

Narendra Kushwaha ...Applicant
Versus

Union of India & Ors . ..Respondents

Additional Submission on behalf of the Applicant

TR,

. T8 T A meiewer 9 o fee ® fF waiar @i wd AwefEd § 3@
ADDITIONAL SUBMISSION # aftfa avff qeai, arean, ifvrerar v uifkafaay s
TRIeh TS T T, YeRtor § STeaeh U Jeifed Sl riarel 8q Sud Aew
it feram T |

1. That it is most respectfully submitted before the Hon’ble Members that, in the
interest of environmental protection and justice, after due examination and
consideration of all the facts, evidence, records, and circumstances described in this
Additional Submission, appropriate orders may kindly be passed for necessary and

proper further proceedings in the matter. (Google translate)

. % Tor g =mefReRtr g aiitd STmes fedies 18.09.2025 & 3idvia 3TTaeeh il I8 WT
Wl TG AT 7% off o S shshieiard J&ll o deitr H FHRIATET 81 ohl 7T & TefaT 300
FIAATE 31 T3 &, ITehT Y01 [oraeer SR o SATehI, e, St for €3wh |t % #e6 3,

aﬁuegq ERISIY

2. That under the order dated 18.09.2025 passed by the Hon’ble Tribunal, the applicant was
expressly permitted to submit complete details of those concretised trees in respect of
which no action has been taken or only incomplete action has been taken, to the Divisional

Forest Officer, Jhansi, who is a member of the Joint Committee. (Google translate)

. e Toh A =ATATTEOT o 3t AT 6 AT H, HTdegsh gRT faish 27.09.2025 i
SATET HETTR § hshIIoRTuT/3Tae hel | TTIod &l ot foiega U e foewer yamfe o=
ATy, it wied gwed gfdanfedt i s-wer W foifad weqf o arem | faftaa sucsy
EQWERIRRIRIT

3. That in compliance with the aforesaid order of the Hon’ble Tribunal, the applicant,

on 27.09.2025, duly submitted a detailed and area-wise description of the trees
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affected by concretisation and/or illegal felling in Jhansi city to the Divisional Forest
Officer, Jhansi, as well as to all the respondents, through a written submission sent
by e-mail. (Google translate)

. e foh I8 S1cdq e Ud THR q2F 8 foh A =ATaniereor o €98 STTeRl % SITe(e,
TRl foramn grr o oft il we R o fafs=r o, s we g & 3R TSt
TS T T & ok 1 o TRT ST ShshIeentun/dTHee foram ST T@T 8 qe 31k T T Jaft
T T BT ¥ IETST Ud 1T ST &7 2l 39k AfAih TR e o Aferemiat &Y faefra
¥ T fohTR o 3T B &1 TX ATTshTT A STt oh ST J&Ti ahl T okl JeRIOT T8 T
YT ST T 2 | 3t 99 Ud waiaee fatreft aifafaferi fHiat SR 8, Se® @ 65
Tfqerd 957 T@ X T2 T T SR FS 9¥ e A F W 2 | 9= 7@ Additional
Submission%wwmﬁ‘éq’gw@aulWu*dl%,sﬁwwa?
STTRRTT o WeeT Secto Ta TaTeRuT shi ST &fet Ug= oh1 TIF Hoy 3

4. That it is an extremely regrettable and serious fact that, despite the clear orders of
the Hon’ble Tribunal, government departments are still carrying out
concretization/cementing around the trunks of trees planted along various roads, in
kutcha and green areas, and at public places within Jhansi city, and at several
locations trees are being illegally uprooted and cut. Furthermore, with the connivance
of officials of the Municipal Corporation, encroachers upon roadside kutcha and green
areas are destroying and deliberately drying up trees by one means or another. These
illegal and environmentally hostile activities are continuing unabated, as a result
of which approximately 65% of the trees have dried up and been destroyed,
while others are on the verge of destruction. The same can be clearly seen in the
photographs annexed with this Additional Submission, which constitute direct
evidence of blatant violation of the orders of the Hon’ble Tribunal and of irreparable

damage being caused to the environment. (Google translate)
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5. I8 foh SIRRIIET S0 Shaet SNU=TNERAT Td RS HRiaTe! M & 3639 ¥ S T T
ST QU BT T hahle-Ih HIHE I 81T foT & HiHde |ag W MR @e STelt
TS 3T IR BT TS TS &, ST6 I8 TE&AT 22-24 W HeiH, 3% BIRITE H 98 €9 °
T ST HohalT R
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5. It 1s stated that, for the mere purpose of formality and to display procedural
compliance, the officials deliberately removed the apex at certain locations and,
without removing the concrete-embedded cement, applied cow dung manure on the
cemented surface and had it photographed, which can be clearly seen in the

photograph attached on page number 22 TO 24. (Google translate)

6. % o TG FT T Toreror | Ig T8 &9 § SR 7T 7 foh €3k Wit bt Retd 4 o

971 TAAT W shshle BT T STaT Tl TIT 2, Sreifarehal § % TAHI W hadl 50-55 J& %
T T AT 6 39 N dok € hshic BSRIT TRIT §, Sefh Sel o = AR 3 o}
FHEAIETRT/HHIE | 1 T3 & T TRTAUT AR & SIRI J&iT bl HIhL 3l IS ATl K
arere okt fmtor feram e R) forreh fofT Amror |mT & @t 12X2300 Hiew (urera fwion)
BT &5 ol 3 ATHT 15X2300 Hie (Arerr Fmfon) gLan & 1 Ssire feam wam 31 e
T TS AT ok T 3 SR s et gt 3T et & i Eiies o R |

6. That it was clearly demonstrated in the details submitted by the Applicant that, of
the 971 sites where the Joint Committee’s report claimed concrete removal, in reality,
at some locations, concrete was removed only up to a circumference of approximately
6 inches on 50-55 tree trunks, while the area around the roots still remains

concreted/cemented. Furthermore, thousands of trees in Narayan Bagh have been cut

P.T.O. 05



398

down to construct two large drains and pathways. For this purpose, approximately
12x2300 meters of green area (for pathway construction) and approximately 15x2300
meters of green area (for drain construction) in Narayan Bagh have been devastated.
Additionally, during the construction of the pathways and drains, several large trees

and open areas have been concreted. (Google translate)

. I8 Top soek stftifn, oiel Tm fomw < awea I, Higedi, 9gehi T8 FNIRT W 3199 g&
e, BT & o ToTRT qe 98 Y™ W SHshidienor § Heod foaewor w3y ae +ft feqis
27.09.2025 =l TEqfd | SfeeTiad

7. That in addition thereto, the submission dated 27.09.2025 also contained detailed
particulars and substantive facts relating to illegal felling of trees, destruction of
green areas, and large-scale concretisation across all wards, localities, roads, and

intersections of the Jhansi Municipal Corporation area. (Google translate)

which is as follows.

Details of areas in Jhansi metropolitan affected by concreting, where trees along the
following areas and the roads emanating from them have been cut down and concreted.

Ward and Mohalla List

Ward 1: Hansari Gird-1 ,Mohallas: Hansarigird (Eastern part), Kumahartoli,
Gwaltoli, Rajgarh, and Anjani Nagar Etc.

Ward 2: Talpura-I ,Mohallas: Aivat Market, D.C. Primary School, Kambal Mill,
Kalimai Talpura, Nadan, and Ravidas Temple Etc.

Ward 3: Bhatta Gaon ,Mohallas: Mathurapura, Bhattagaon, Khirakpatti, and
Srinagar Etc.

Ward 4: Khushipura-I ,Mohallas: Khushipura, Government District Library,
Shiksha Bhawan, Bipin Bihari Inter College, Christian Hospital, Madiya, Office of
District Panchayat, and Nagariya colony Etc.

Ward 5: Esaitola-1 ,Mohallas: Isaitola, Biharipura, Summer Nagar, Shastri Nagar,
Kamal Singh Farm House, Kabristan, and Noor Nagar Etc.

Ward 6: Nainagarh ,Mohallas: Nainagarh Etc.

Ward 7: Kachhiyana Puliya No. 9 ,Mohallas: Kachhiyana, Kabristan, Chhoti
Maszid, Tapariyan, Tanki wala chetra, Ishawari Nagar, and Rajgarh Purana Etc.
Ward 8: Nai Basti-I1 ,Mohallas: Nai Basti, Mahila bhagini mandal, Khajurbagh,
Idgah, Mehndi Bagh, Indrapuri Colony, Hathi khana, Patla ke Hanuman, and
Ayurvedic Anusandhaan Sansthan Etc.

Ward 9: Hansari Gird-II ,Mohallas: Roadways Workshop, Harijan colony,
Tapariyan, Sarandhara nagar Residential Colony, Govind Nagar, and Rajgarh Dairy
Farm Etc.

Ward 10: Nainagarh South-I ,Mohallas: Southern part of Nainagarh, Rajiv Nagar,
and Mahaviran Etc.
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Ward 11: Bahar Sainyar Gate ,Mohallas: Outside Saiyyar Gate, Markazi Maszid,
Fort Bazar, Rajhans Petrol Pump, and Balmiki Mandir Etc.

Ward 12: Schoolpura ,Mohallas: Chamariyana, Billeshwar, Maharajpura,
Sheikhbada, Tola Badluram, Schoolpura, Silvart ganj, Imamabada, Gudripura, and
Isalam ganj Etc.

Ward 13: Koncha Bhanwar ,Mohallas: Koncha bhanwar, Mary, Buda, Sahara
colony, Church farm, Ansal colony, J.D.A. colony, Toriya pura, Kuryana,
Paramedical, and Nagaria kua Etc.

Ward 14: Khushipura-II ,Mohallas: Khushipura, Veeragana Jhalkari Bai Ju. H.
School, Vansi Nagar, Maszid, and Madak khana Etc.

Ward 15: Gariya Gaon ,Mohallas: Gariya Gao, Saint Juides School, Mohalla police
chouki, Premnagar thana, Ambedkar colony, Azad Nagar, and Khaira Etc.

Ward 16: Masihaganj ,Mohallas: Masiha ganj, Boudh Nagar, St Mary's High
School, Mirza Compound, Kalsi Compound, and Primary Ju. High School Etc.

Ward 17: Nandanpura-II ,Mohallas: Nandanpura, Awas vikas colony, Surya
Puram, and Kund patha Etc.

Ward 18: Talpura-II ,Mohallas: Ambedkar Park, Harijan chhatrawas, New bus
stand, Krishi Mandi, R.T.O. Office, Jai Mahakali Transport, Talpura, and Dadiya pura
Etc.

Ward 19: Bangala Ghat ,Mohallas: Bangala ghat, Hajaryana, Inside Lakshmi Gate,
Chaturayana, and Area of Single Bidi Etc.

Ward 20: Gudri ,Mohallas: Gudri, Suje khan Khirki, Inside Badagao Gate, Shankar
Singh ka Bagicha, Annapurna colony, Vihar Colony, Bahar ka Pura, Verma Colony,
Chuna Bhatti, and Chimman Litore ki Bagia Etc.

Ward 21: Simaradha ,Mohallas: Simaradha, Karari Pustkalay, Pal Colony, Swami,
Hanuman ji ka mandir, and Kashiram Residential colony Etc.

Ward 22: Bijoli ,Mohallas: Bijoli, Rajgarh, UPSIDC, Industrial Growth Centers,
Ramnath City, and P.A.C. Colony Etc.

Ward 23: Lahargird-I ,Mohallas: Lahar, Ras Bahar Colony, Nalganj, and Atri ka
bagicha Etc.

Ward 24: Simraha ,Mohallas: Simraha, Bhagvantpura, Singarra, Maharshi Balmiki
School Area of Bundelkhand university, and Karguwa Jain Temple Etc.

Ward 25: Bagicha Puliya no 9 ,Mohallas: Idgah, Badakua, Tikoniya, Allahabadi,
Badi Maszid, Rail ganj, Bagicha, Mahobiya, Naya pura, Sunaryana, Dadamiya,
Khichadipura, Thakuryana, and Tapriyan Etc.

Ward 26: Isitola Tola-II ,Mohallas: Isitola, Purviya Tola, Khati Baba, Nirmala
Convent School, Pandey Farm, Anwar Farm, and Sherwood School Etc.

Ward 27: Dadiyapura-II ,Mohallas: Outside Lakshmi Gate, Dadiyapura, Kali Ji ka
mandir, Gangadhar Rao's ki Samadhi, Shivaji Nagar, Kailash residency, and
Chiranjeevi Medical Center Etc.

Ward 28: Hirapura ,Mohallas: Ganeshpura, Kailash Temple, Ratanpura,

Gurudwara, Pratap pura, and Hirapura Etc.
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Ward 29: Nainagarh South-II ,Mohallas: Southern part of Nainagarh, Hata pyare
lal, Jeevanpura, Manoharpura, and Rajiv Nagar Etc.

Ward 30: Aligol-I ,Mohallas: Outside Unnao Gate, Panchavati, Shamshanghat,
Bhandari Gate, outside Bhairo khirki, and Nagar Nigam khanti Etc.

Ward 31: Lahargird-II ,Mohallas: Lahar gird, Harikishan Degree College,
Brahmnagar colony, Polytechnic, and Naya Gaon Etc.

Ward 32: Pichhor ,Mohallas: Veerangana Colony, Pichhor, Gumna Wara, and
Maharana Pratap Nagar Etc.

Ward 33: Bahar Orchha Gate II ,Mohallas: Outside Orchha gate, kasai Mandi,
Khanti, Bankers colony, Gangadhar Rao's ki Samadhi, Lakshmi talab, Om Shanti
Nagar, Padam ka bagh, Khatik colony, Lavkush Colony, M.B. Public School, and
Dev lal chobe ka akhada Etc.

Ward 34: Nai Basti II ,Mohallas: Nai Basti, Sharda Hills colony, Lakshmi
Vyamashala, Ashiq chauraha, Shia Maszid, Katerawali Haveli, and Khai Mohalla Etc.
Ward 35: Nandanpura-I ,Mohallas: Nandanpura, Deendayal Nagar, Balaji puram,
Isaitola, Surya Puram, and Kundpatha Etc.

Ward 36: Premganj-II ,Mohallas: Premganj, Raiganj, Singal pura, Khalsa School,
and Tandon Garden Etc.

Ward 37: Bahar Datia Gate-II ,Mohallas: Outside Datia gate, Bansal Colony,
D.A.B. College, Nai basti, KG Convent School, and Lakshmi Vidya Mandir School
Etc.

Ward 38: Aligol-I1 ,Mohallas: Aligol, Bhairo Khirki, Sarai, Outside Datia Gate, and
Mewatipura Etc.

Ward 39: Azadganj ,Mohallas: Azadganj, Masiha ganj, Subhash Market Sipri, Pila
Girja Ghar, Best compounds, Charli Ganj, Taj Compound, and Sahani Compound Etc.
Ward 40: Civil Line Northern Part ,Mohallas: Civil Lines, area behind Chitra
cinema, Gwaltoli, Sevaram Oil mill, Circuit house area, B.K.D. College, Hydil
colony, Jal Nigam colony, Nagar Nigam compound, Prakash hotel, area behind Elite
from Income tax office, and Srinath Hotel Etc.

Ward 41: Bahar Datia Gate-I1 ,Mohallas: Home Guard Training Center, Pathoriya,
Datia Gate Filters, Outside Datia gate, Salim ka bagicha, Nagar Nigam Khanti, Kasole
ka bagicha, Harish Gupta ka bagicha, Saraswati Shishu Mandir, Pitambara colony,
and Friends colony Etc.

Ward 42: Nandanpura III ,Mohallas: Sangam Vihar colony, K. K. Puri, Piriya
Khod, Bankers' Colony, Awas Vikas Colony, Haji Petrol Pump, Nadi khodan, Indian
Gas Colony, and Rajghat colony Etc.

Ward 43: Sagar Gate ,Mohallas: Sagar Gate, Tilayani Bazariya, Baidraj, and
Jugyana Eftc.

Ward 44: Nankanganj ,Mohallas: Chaman ganj, Nanak ganj, Arya Kanya, Nehru
Park, Tandon Road, Rai ganj, and area of Pandit Vivah Ghar up to the drain Etc.
Ward 45: Chhaniyapura ,Mohallas: Chhaniyapura, Inside Orchha Gate, and
Subhash Ganj Etc.
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Ward 46: Premganj ,Mohallas: Premganj, Rajkiya Poold Housing Colony,
Germany Hospital, Adarsh Nagar, Nal ganj, Braham nagar colony, Power House,
Thana sipri bazaar, Purani chungee Tanki, and Siddheshwar Nagar Etc.

Ward 47: Talaiya ,Mohallas: Talaiya, Inside the Sainyar Gate, Kushtyana, Minarva
cinema, and Kali Wadi Etc.

Ward 48: Mewatipura ,Mohallas: Inside Unnao Gate, Mewatipura, Inside Bhanderi
gate, and Itwari ganj Etc.

Ward 49: Civil Line West Part ,Mohallas: Civil Lines, Central Hotel, Ministerial
housing colony, Rishab Hotel, Officers colony, Gondu Compound, Refugee Calony,
Satish Nagar, Commissioner House, and C.P. Mission Compound Etc.

Ward 50: Dadiyapura-I ,Mohallas: Outside Badagoan gate, Sujekhan khirki,
Shamshanghat, Master colony, Madrasi colony, Gopal ka bagicha, Mahakaleshwar
mandir, Anjani ke Hanuman, and Satyam colony Etc.

Ward 51: Civil Line Southern Part Il ,Mohallas: area behind the district jail, Christ
the King Primary, Gudindo Compound, Edelaji Vice Compound, Karyalay wan
vibhag, Vyapar kar karyalay, Gharaiya line police awas, Rani Laxmi Bai Eye
Hospital, Office Superintendent of Police, Thana Nawabad, Allahabad Bank
Chauraha, Mr. Ramesh Sharma awas ke peeche Hydle colony, Jain Nursing Home to
Vijay Kankan's house, Chatai ke Hanuman, and Christ the King College to Dr.
Rathore's house Etc.

Ward 52: Mukarayana ,Mohallas: Mukarayana, Rai ka tajiya, Visatkhana, and
Darigaran Etc.

Ward 53: Bahar Khanderao Gate ,Mohallas: Outside Khanderao Gate, Civil Lines,
Talpura, Railway line, Bada Tal, Toriya Pura, and Amilya Tal Etc.

Ward 54: Bahar Orchha Gate-1 ,Mohallas: Outside Orchha Gate, Primary School,
Talaiya, Sharda Convent Etc.

Ward 55: Civil Line Southern Part-I ,Mohallas: Behind the post office, Civil Lines
College, Collectorate, Tahsildar Office, Civil Judge Court, Christian College,
Municipal Corporation, Namgyan Digambara Jain Temple, State Bank of India main
branch, Sambhu Garden, Munsik, Jagan, Jernail Singh Toriya Etc.

Ward 56: Tara Narasingh Rao ,Mohallas: Bandhaiya, Tara Narasingh Rao, Inside
Datia Gate, Chandan Toriya, Idgah Etc.

Ward 57: C.P. Mission Compound ,Mohallas: C.P. Mission Compound, St. Marks
College, Girls College, Government Inter College, Municipal Power House, Good
Colony Etc.

Ward 58: Simraha ,Mohallas: Simraha, Gamliganj Toria, Talpura Etc.

Ward 59: Dadiya Pura ,Mohallas: Darbhinadela, Ganesh Madiya, Sagar Para,
Vasudev, Parvaran, Pannalal Etc.

Ward 60: Laxmanganj ,Mohallas: Sarai, Laxmanganj, Lal Masjid, Lal Madia,
Toriya, Gopal Nikhera, Mewariyan Etc.

Area and Colony List
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Naya Gaon: Mahendrapuri Etc.

Lahargird: Brahmanagar, Baudhnagar, Kalsi ka Bagicha, and Indraprasthanagar Etc.
Rudrapanch Mahal: Deendayal Nagar and Pushp Vihar Colony Etc.

Garhiya: Igbal Nagar Etc.

Hansari Gird: Ambedkar Colony, Krishna Nagar (Khera) Etc.

Bijauli: Azad Nagar, Rajgarh Vihar Colony Etc.

Jhansi Civil: Thapak Bagh Pathauriya Etc.

Jhansi Khas: Indrapuri, Anjani Nagar, Annapurna Nagar, and Verma Colony Etc.
Dadiyapura: Shiv Colony and Shivaji Nagar Etc.

Talpura: Shivaji Nagar Etc.

Pichhore: Mayur Vihar, Gumnawara, and Maharana Pratap Nagar Etc.
Karguwan: Kaimasan Nagar Etc.

Khailar: Shakti Nagar Etc.

Simrawari: Tilak Nagar, Kamala Nagar, and Ambedkar Nagar Etc.

Chauraha And Tiraha

BKD Chauraha, Elite Chauraha, Minerva Chauraha, Chitra Chauraha, Jail Chauraha,
Kachahari Chauraha, Khanderao Gate Tiraha, Ganesh Chauraha, Medical Bypass
Tiraha, Risala Chungi Tiraha Etc.

. g Tor AT =maTtieRtr g UG 31eRT fedieh 18.09.2025 o TE Ue sreehiy e

AT H, 3TeIesh G &1 27.09.2025 1 Hi€ HEHTK H hshIEIehT T 3ot i |
TTIIT Fafi ol forqa, &maR Ud wore- oy foator gt = stfueem, siidt afeq awed
sfcratedt sl -5t o Areaw ¥ forRaa seqfa g fofered Sucrsy s foam ma om sraee
ST S 3k o | a1 ffdane ® @ awrian ma o for w3 afafa 6t fure § ™59 971
TAT T H5hIE T T 1A FohalT TTIT €, SRITrehdT § % T 0K shalel 50-55 Jaft o i
T AT 6 59 Y TN I & ! shshid 8IS TS 8, SToieh SISl o R 37 shshidIehlu]
I HHIS TAE AT 1 3 8, 568 Jadi T Sfia U g Teded &9 § T 81 & el

8. That, in compliance with the clear and mandatory directions issued by the Hon’ble
Tribunal vide order dated 18.09.2025, the Applicant, on 27.09.2025, duly submitted a
detailed, area-wise and site-specific account of the trees affected by
concretisation/illegal felling within Jhansi Municipal area to the Divisional Forest
Officer, Jhansi, who 1s a member of the Joint Committee, as well as to all the
Respondents, through a written submission sent via e-mail. The said submission
unequivocally demonstrated that, contrary to the claim made in the Joint Committee’s
report regarding removal of concrete at 971 locations, in reality, at several sites only
superficial concrete has been removed to a limited extent of approximately six inches
around the trunks of merely 50-55 trees, while the concretised/cemented surface
around the roots continues to remain intact, thereby directly and adversely
affecting the life, health and growth of the trees.
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9. g fo 3TTelash g 3th U § UM o ferehrd, el § ¥ &9 @ S0 foparm o fo

10.

1.

A T i fereRter g uiia rest famier 18.09.2025 =t faftrard €9 ©d g,
HTdesh ERT IucTed] T U foreqa oo (e g @fed) qor 9 3freed, foares
3o Te AT 7 Sfeaiflad qeal ueh SR & SATER W, €I WiHfd o 6ee & §9 H,
qCEhI YT & TR T THTell 1ok shrdaral G st e, foree i Ssfifor gaft
ol TR foRaT ST Heh T /o< TU &1 o Wit H 1 o SR SSTcHeh T GUrIcHe
LTS Sl ST Eah

9. That, in the said communication, the Applicant had categorically requested the
Divisional Forest Officer, Jhansi to take due cognizance of the order dated
18.09.2025 passed by the Hon’ble National Green Tribunal and, on the basis of the
detailed information furnished by the Applicant (along with the annexed list) as well
as the facts and allegations set out in the Original Application, Execution
Application and the Objections, to ensure the initiation of necessary, effective and
immediate statutory action in his capacity as a member of the Joint Committee, so
as to protect the remaining standing trees and to take appropriate punitive and
remedial action in accordance with law in respect of the trees that have been

destroyed or illegally cut.

I8 foh g8k TS, TR o Hfeserl, Sieh g0 straees | sy G@fdn, an-ae
BT AT T T foRaT STHT 7 Sharet WA =TT o AT Y HTeHT Ud | &
SRid 2, Ak A TGN o ATEdorh el ST ST 6 e, ST ohi SAHTavas &9
q fociford st qon Junfies wd denfs-=iie afieat # fd ®9 @ AEew ®
TAMIANG T T TTE T 8| I8 T 6 | o He6T g1 STuferd a, feaer @
TR FeATI o el ST B I & T 30 A AT oh STCRTT shl ST
AR (wilful non-compliance) % &9 | 3@T STHT =12

10. That, notwithstanding the above, the demand made by the Divisional Forest
Officer, Jhansi requiring the Applicant to furnish GPS readings, geo-tagged
photographs and other technical details is not only contrary to the spirit and intent
of the order passed by the Hon’ble Tribunal, but also constitutes a clear attempt to
evade real and effective compliance with the said order, to cause unnecessary delay in
the proceedings, and to unjustly shift statutory and quasi-judicial responsibilities onto
the Applicant. Such conduct amounts to a grave violation of the duty of independent,
impartial and on-site verification expected from a member of the Joint Committee,
and deserves to be viewed as wilful non-compliance with the orders of the Hon’ble

Tribunal.

g for a7 1cia vl i aren we e e @ for gwrier o A, et &
FTAT o H&T U o HET T FHATrd shl AR Al Gk forai feord gt & =i 1]
ShshITSh0T ToRaT THIT B, ST 39 &1d ol Ycaed Ue Hfdare yomor 8 fof samiia o aferepm,
T GRT 3T & SATIRR § AT TS gHa STRISHOT o AT 6T T &1 ohiET ST
T 3 v feufa ®, gvrfl a9 e, it grr staesw § Sfidieg dfén, fSan-ae
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IS Ts S eheiiehl foerTult ol S-S Wit fefaT ST 7 shefet qoid: giemTqul, ST
Td IIATCH §, dfceh Tg HHE- =TT & AT fadieh 18.09.2025 % dT&fas Td
STl ST | Se, T Tetd e o 1o JuTiHe s ¥ qATE A q
ITETRIE I ST T § TagH W A0 HT AT T Tl ST 81 8 AT
T AT % T g AU Feqardn, Sterees! o qaieRyT e o JTRIE i HRK
Jecied 8 N W AR —ARERoT & SRR 6l SIHe@a 3faeal (wilful non-
compliance) Td Faed T TR ATqRare (gross dereliction of duty) F &Y § @1 ST

Bl

11. That it is an extremely serious, shocking and reprehensible fact that the trees

located in close proximity to the main gate of the office of the Divisional Forest
Officer, Jhansi, as well as those situated along the roadside adjoining the office
boundary wall, have been surrounded by concretisation. This itself constitutes direct
and incontrovertible evidence that, even within his own jurisdiction, the Divisional
Forest Officer, Jhansi has failed to ensure compliance with the orders of the Hon’ble
National Green Tribunal. In such circumstances, the repeated demands made by the
Divisional Forest Officer, Jhansi upon the Applicant for GPS readings, geo-tagged
photographs and other technical details are not only wholly mala fide, arbitrary and
selective, but also appear to be a calculated attempt to evade real and effective
compliance with the Hon’ble Tribunal’s order dated 18.09.2025, to abdicate his
statutory duty of independent on-site inspection, and to unjustly shift responsibility
onto the Applicant. Such conduct amounts to a gross violation of the principles of
fairness, accountability and environmental protection expected from a member of
the Joint Committee, and deserves to be viewed as wilful non-compliance with the

orders of the Hon’ble Tribunal as well as gross dereliction of duty.

7% o 78 TRy ¥4 ¥ Soci@- 1 @ foh STageh g1 A e OA No. 1075/2024, fHeare
3TeeT EA No. 11/2025 @ Amaf f&ish 15.09.2025 # i€ 78R & fafy= Tt @
foreqer foraror, TR SRt wel Siidiee/wiemithes wred fafted der o gee & Sed
for ST <o €| UEt Reufr ®, wvmf o stfieerd, sl S0 O 3Tees | Sidiew fe,
SRIT-21e wlew wd 1= deheteh! forawont sht | foram ST A sharet quid: SFTeRah T
TR 2, a%mr%wmﬁawgﬁﬁaﬁww%mmlsomozsaﬁw
%Slﬁlw LA TICT T o A9 JeTHh hded & Ta qAT HRATR! bl IEIH
w7 & Freifi F0 r oow S o s gIdT 2 3t AT I8 S90idT © o ar&aideh
AT YT T o TSI TR ol ST &9 & HATegeh T TN T ST T
2, ﬁ%maﬁﬁ%w%wﬁwﬂﬂﬁmmﬁwﬁ AT shT ikt T TRl %
Eﬁtsmw%HHH H|

12. That it is particularly noteworthy that the Applicant has already duly placed on
record, along with the Original Application (OA No. 1075/2024), the Execution
Application (EA No. 11/2025) and the Objections dated 15.09.2025, detailed site-
wise descriptions, location-specific information and GPS/photographic evidence
relating to various locations within Jhansi city. In such circumstances, the renewed

demand made by the Divisional Forest Officer, Jhansi upon the Applicant to again
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furnish GPS readings, geo-tagged photographs and other technical details is not
only wholly unnecessary and repetitive, but also appears to be contrary to the spirit of
the order dated 18.09.2025 passed by the Hon’ble National Green Tribunal. Such
conduct clearly reflects an attempt to evade the statutory obligation of independent
on-site verification and to unnecessarily delay the proceedings, while improperly
shifting responsibility onto the Applicant instead of ensuring actual compliance,
thereby constituting a gross violation of the role and duties expected of the Divisional

Forest Officer, Jhansi as a member of the Joint Committee.

I Toh 3Taes g0 fedish 27.09.2025 i iH AR | shshldinon/Aae s d T
oA 1 foqa, aR wd wd-fomy foawor yunie g s, ot wfeq wwed
Sfcrareat =i -5t o area | fetfad weqfa sru fofeera suctsy s foan m o, foraw o=
TIY &9 § FRIAT 7T AT foh 3Tk T I haled AT 5055 F&T oh i ohl hildl 6 3
TRy don & Tagt shshie TETS T8 & T JTEdiIeh Sl-ehshld kiUl & €T UL I8 3¢ o &f 718
&, 3T T U SUREE ey ¥ ¢ foh 3Trdash g SRIa TUel T ShehldIaoT SRd:
FATET ST AT & I AT UG SN SATUFLOT o TSR T T Al ATEA(oIk, T & TwTelt
AT TorAT 1T &, ST Tofs SATQRTT ol H2TT o6 Wfciehet Ue STe[gTeRt shl 1T STdeeiT ol dldeh
H

13. That the Applicant, on 27.09.2025, had duly provided, via written submission
through e-mail, a detailed, area-wise, and site-specific account of the trees in Jhansi

Metropolitan Area affected by concreting/illegal felling to the Divisional Forest
Officer, Jhansi, as well as to all the Respondents. The submission clearly
demonstrated that in several locations, only approximately 50-55 tree trunks had
superficial concrete removed up to a circumference of about 6 inches, and at the
actual sites of de-concreting, bricks had been laid instead. The clear and inescapable
conclusion is that the concreting at the locations indicated by the Applicant essentially
remains intact, and that the orders of the Hon’ble National Green Tribunal have been
complied with neither in substance nor effectively. This indicates a deliberate and

conscious disregard of the intent of the orders.

I8 for 98 e1cda it wg Al ® for St gemor § wfdaet sear-12 TR i, st
ST U1 €T 113 TR 01.12.2025 -0 o HTEIH | 3TaGeh i Sl 7, s 98 et
T ® fo STTaee g aTfae sTmafe famier 15.09.2025 H 8T 120 & 123 T IR 7 Jai
o1 Sl-shshlelhTuT SREAT 2ae fohT ST & Y &1 s T TTam o e 3ok Y81 W Secifigd

31 AT 1 +ff Yok T Sl-ABhIETRTT TR ST e 2

14. That it is a matter of grave concern and serious objection that, in the present
matter, Respondent No. 12, the Municipal Corporation, Jhansi, issued Letter No.
113 dated 01.12.2025, which was sent to the applicant by e-mail, stating therein that
the de-concretisation of the trees shown at pages 120 to 123 of the objection filed by
the applicant on 15.09.2025 had already been carried out prior to the submission of
the compliance report, and that the remaining trees mentioned on the said pages have

also been de-concretised at the site.
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14-1. g ToR SHiet HTIT § Heiferd ISererdt ARt ST gai ot shshle & Tk fohy ST o Hae

15.

¥ Shaet AR Td HTHeh ShIETs ohi 715 &l ITETehal I8 & Toh TR & H Tehel WY T
TR JeA Y Ut EU Y chshie & TR T oAt T B
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Shsh1e/HTHETh Hde foremT €, Fored 7 dr Jafi st €eeqor Hiera giar & 371 T & wdienofis

HTTeh1 AT UTel foRaT AT 2

7% for 38 yeR it S1ife ve fommadt FaTs ga weer % e i i foe st @
T I AT ARATAHTOT <Rl TTHTE LA =T T8 il giett 2l

¥g d2T AHesh g0 I ATt foAiew 15.09.2025 § T, q2ATcHS U9 9eg Gied
ISR ToRaT 7T ol 39k GHYH U 3f1eee g R A afeer afga v e & erma-
Ut Rord Tgehl WX shshie | ToR AT o WICRITE S [T 71T 9, ST RehTe HeaT 120
¥ 123 I 918 o ®9 § fofered 3uctsy g

14-1. That in Jhansi Metropolitan Area, the concerned responsible authorities have
carried out only a formalistic and misleading exercise with regard to freeing trees
from concrete. In reality, trees have not been completely freed from concrete at any

location within the municipal area.

That at a few selective locations, concrete has been removed only up to
approximately six inches around the trunks of about 50-55 trees, and bricks have
been laid therein, whereas concrete/cemented surfaces still exist around the root
zones of the trees, thereby neither ensuring the protection of the trees nor complying

with environmental norms.

That such partial and cosmetic action completely defeats the very objective of tree

protection and also appears to be an attempt to mislead this Hon’ble Tribunal.

That the said facts were clearly, specifically, and with supporting evidence brought
on record by the Applicant in his objection dated 15.09.2025. In support thereof, the
Applicant had annexed photographs of trees encased in concrete located within
the Municipal Corporation premises and on the roads surrounding the

Municipal Corporation, which are duly available on record as Evidence Nos. 120 to
123.

7T fop Ufcramel S- 12 511 3 O 1 I8 ot Ieci@ fordT T © Tk Afe 31Teieh ol 3 UBieh
X TIMTT T F&qT o El-ehshle IohTuT o Heiel | ohig SATART &I, A5 98 1 f4ad o Wi s1amma
T, AT I HH fId1 ST foh STreieeh 3t Hdare! § UqE 2l I8 U WiHeh, IS0l
U qHT AR & THeT il FEATEr sl IHIed A T AW 8, ik Sl
ShehIeTRTuT Shl aedforeh et 11T oft e Tt oX S1quf, fewmadt us shaet a #t €hifird
qiefer e € ol 7S 2, 7 foR STST ok R A wyfe &9 4l
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15. That Respondent No. 12, in the said letter, has further stated that if the applicant
has any objection regarding the de-concretisation of the trees shown on the said pages,
he should inform the undersigned within three days, failing which it would be
presumed that the applicant is satisfied with the action taken. Such a statement is
misleading, coercive and intended to influence the proceedings pending before
the Hon’ble Tribunal, as the actual status of de-concretisation even today remains
incomplete and cosmetic at several locations, having been carried out only up to a

limited periphery of the tree trunks and not properly around the roots.

TT foh 9% oft fee 7 Tob wiamdl TR fm, Siiet 310 36 YR o1 951 STd &L I8 S0 I
ST TR ST TRT @ foh W =mieeRtor o STTeRil 1 qUl ST 81 e 8, Sl
TEAfehdT 6o TooId €1 9 YehI okl 9 3Taeeh G (I SelTe ST o] shl EellhR
U qT Wi 1 =1iren wriaTEt € STreaeh i Sfid i o Segd U WS T Tld BT 2 |

16. That it is further submitted that by issuing such a letter, the Municipal
Corporation, Jhansi is attempting to create an impression that the orders of the
Hon’ble Tribunal have been fully complied with, whereas the reality is otherwise.
Such a letter appears to have been sent with the intention of exerting undue pressure
upon the applicant to compel acceptance of the stated facts and to deprive the

applicant of pursuing further judicial remedies in the future.

IE Toh 3Ten ATih, I8 1cid X forwr 2 for St st § Ot fome ST o shror R famm
FE © T SehaR/THTHTSI dedl §IT ATageh ohl TNTIAR HIRgeh &9 ¥ 9HfeRaT ef ST
& €, o9 98 e 511 @1 ® T afe sArdes 3 5@ Yohtur § 9Tl AT s A9 Rt af 39
TR AR 9T BN S GHRAT T oheel STToeeh shi SATThTTd GRaT WX Nfciehet TwTe
ST 8, Ffeeh T TR TishaT § TEqard o TRy §Ev § S SHed Sl i g
7 T ST |

17. That, in addition thereto, it is an extremely serious matter that, on account of the
applicant pursuing this case, the applicant has been continuously subjected to oral
threats by contractors and/or anti-social elements associated with the Municipal
Corporation, Jhansi, stating that if the applicant does not stop pursuing the present
matter, he will have to face serious consequences. Such threats not only adversely
affect the personal safety and security of the applicant, but also amount to
interference with the judicial process and constitute a grave offence aimed at
suppressing public interest efforts relating to environmental protection.

g o SIS I8 TIY HLAT =Ted| & fob UelT foreft off ewehl, Iarrer STora wolTeR o STas[e 98
TITIOT TLEUT o 38 SHTGARRT TR0l H AT ATATIIRT0T o THeT T U aT&dioieh ferfd
STEA AT Lo ST ot off TerR ot qermenra “Hqfe” = Te sl TS 2 |

18. The applicant wishes to clarify that despite any such threats, pressures, or

correspondence, he shall continue to present the true and factual situation before the
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Hon’ble Tribunal in this public interest environmental matter, and no so-called

'satisfaction' has been expressed in any manner.

7E foh saeh wTas[e, A i a9k Tl o SRk, Sl AyeT wyeh |t g
3TAE G IUASH T T TG0 o TR T IS T, 316 Td eATcHb TRl e
1 1S 2, e grT =rRfRishtor 3 e hi 329 el =1 &7 |

19. That despite this, to date, neither the Divisional Forest Officer, Jhansi, nor the
Joint Committee has taken any effective, concrete, and visible action based on the

information provided by the applicant, thereby rendering the purpose of the Hon’ble
Tribunal’s orders ineffective.

g ToR TI0T ST 36 ESTRT &1 ol ShTCeht a1 oIS ATl ST drerel ahT fomfor foram o 81 foreres
AT TR0 ST 3 T 12X2300 HIST (q1ere) B-H & T 3T AT 15X2300 HieT
(ATAT) TL-HX & <Rl 31T T 7T B1 e urerdl ok fmfor & SR s foremet gefi o7 sl
&1 2l ©He X fom o foreeh ST o) @ Y 2|’ OA NO. 1075/2024 o 40 5 wd
st femis 15.09.2025 & 90 7 4 3ifera forar mam @1 ’9 EA NO. 11/2025 & Ge=
BT H T8 <1 ST HehaT 2] foreeh Heiel § {17 doh shiiaTa] el shi TS 2

20. That thousands of trees in Narayan Bagh have been cut for the construction of
two large drains and a pathway, for which approximately 12 x 2300 meters of green
area for the pathway and about 15 x 2300 meters of green area for the drain have
been devastated. Further, during the construction of the pathway, several large trees
and kutcha areas were cemented over, as a result of which the said trees have dried
up. These facts have been specifically recorded in paragraph 5 of O.A. No.
1075/2024 and paragraph 7 of the objection dated 15.09.2025, and are also clearly
visible in the photographs annexed with E.A. No. 11/2025. Despite this, no action has
been taken till date in respect thereof.

21. 9% fo I fAfSsrarar A1, =rmafersor & e foqish 18.09.2025 o 7ot ATewT ik

21.08.2025 T TIF ST & TT 36k hiX0T FATeRYT ! FReR v sTquofar axfa oy <&t
2 | auTh i foerm wa Hiedffeoror Y 311 # weiftra rfereniiat gy e & it gt &
TR feora AT 65 wfcreTa Feft sht T8 ST faam T § T ekt o a1 ferd gt ud e
&A1 hT SIS T I Shoh IRl L TST 1T 8, ST HI 1 =T TTRISR0T o SATCRT, G el
AHee! ud wfue faferes T s vy SedEa 2 |

21. That the aforesaid inaction constitutes a clear violation of the orders of the
Hon’ble Tribunal dated 18.09.2025 and the original order dated 21.08.2025, and as a
consequence thereof, the environment is being subjected to continuous and irreparable
damage. Under the guise of so-called development and beautification, the concerned
authorities have destroyed approximately 65 percent of the trees situated along the
roads in the Jhansi region, and extensive concretization has been carried out over the
green and kutcha areas along the roads, which amounts to a blatant violation of the
orders of the Hon’ble Tribunal, environmental norms, and established statutory
provisions.
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PRAYER

In view of the above, it is most respectfully prayed before the Hon’ble Tribunal
that:-

(a) It be placed on record that the applicant had duly furnished the complete details of
the trees to the Divisional Forest Officer, Jhansi, on 27.09.2025.

(b) The Joint Committee be directed to conduct a comprehensive and actual site
inspection on the basis of the details submitted by the applicant and to ensure

complete de-concretization of the remaining concretized trees.

(c) In cases of illegal tree felling, environmental compensation be assessed and

stringent penal action be ensured against the guilty individuals/entities; and

(d) Directions be issued to submit a detailed, reasoned compliance report along with
photographic evidence before the Hon’ble Tribunal.

(e) The letter bearing No. 113 dated 01.12.2025 submitted by Respondent No.-12,

Municipal Corporation, Jhansi, be taken on record and its veracity be duly examined.

(f) Considering the threats being received by the applicant as interference in the

judicial process, appropriate protection and necessary directions be issued.

(g) All facts, allegations, violations, documents, demands, and prayers stated by the
applicant in the Original Application OA No. 1075/2024, Execution Application EA
No. 11/2025, and objections dated 15.09.2025 are hereby reaffirmed and reiterated
through this Additional Submission, and may be treated as incorporated herein by
reference, with a prayer that the Hon’ble Tribunal be pleased to pass strict, effective,

and time-bound orders thereon.

feier 15.09.2025

3T/ TRl

AT Sy
5, FHRETET (L3S, TS T hdehdi)
qaT- TUB, AT FaTeTE, S, 3T TG 284128
é—ﬁﬁ-narendrakumarjhansi82@gmial.com
T, 9452041529
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M G ma“ Narendra Kumar <narendrakumarjhansiB2@gmail.com>

AR A A Regaae (NGT), 7% Reeh & s e
18.09.2025 ¥ 3rqTerel # Jail F FhIEIhor § Harera faaor gwor)

2 messages

Sat, Sep 27, 2025 al

MNarendra Kumar <narendrakumarjhansi82@gmail.com= 19:42 PM

To: dfojh-up@nic.in

Cc: secy-moef@nic.in, csup@nic.in, IGRS pccf-up <pecf-up@nic.in>, chairman@uppcb.in,
ms@uppch.in, psecup.urbandev@nic.in, commjha@nic.in, dmjha@nic.in,
ggp_jhansi@rediffmail.com, jda_jhansi@rediffmail.com, nagarayukia@jnnjhansi.com,
rg.ngt@nic.in, judicial-ngti@gov.in

To
wref ganfasRrdl (DFO), siTdY @ gHTeT
EHel: dfojhansi@gmail.com

AgEd,

Trey fAdea & B AnE ed A0 Regaa, 72 i F 3y faars
18.09.2025 & HAUA H, HH AGHIR &9 H el F FhIror § ganfad
Ud HUHTTAT &l 7 [T Tedd Fi &q Helsel Hdes (Application.pdf)
ofa fomar o @ &

FIAT FelTel G0 T AT HrAdlp! HlAT Gratead Hil

gfafai:- Faed sfaafeeror & goard v naegs FEarr & 9T & o
gl

Hedd=lsh: Application.pdf

Hadry,

A= FHUETET

(HIL.E.35. vd qdTaor Fdedn)

- eR, aTAT AarEne, ST, 3eaT TS 284128
Al 9452041529

&Ae: narendrakumarjhansi82@gmail.com

b Application.pdf
274K
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qagg
N5
A FHIETE
(3T 21, 24TE. T& e Hrderdr)
AT R, AT FATETE, Wi, I N 284128
£-¥d-narendrakumarjhansi82@gmial.com
AT, 9452041529

gﬁpﬁmﬁaﬁzﬁmﬂﬁmﬁﬂq&ﬁ#éﬁmﬁm,ﬁﬁ@ﬁaﬁ
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Ward and Mohalla List

Ward 1: Hansari Gird-I, Mohallas: Hansarigird (Eastern part), Klumahartoli.

Gwaltoli, Rajgarh, and Anjani Nagar Etc.

Ward 2: Talpura-1, Mohallas: Aivat Market, D.C. Primary School, Kambal Mill,
Kalimai Talpura, Nadan, and Ravidas Temple Ete.

wWard 3: Bhatta Gaon, Mohallas: Mathurapura, Bhattagaon, Khirakpatti, and

Srinagar Etc.
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Ward 4: Khushipura-1, Mohallas: Khushpura, Government nstnct Library,
Shiksha Bhawan, Bipin Bihari Inter College, Christian Hospital, Madiya, Office of
District Panchayat, and Nagariva colony Etc.

Ward 5: Esaitola-1, Mohallas: Isaitola, Bihanpura, Summer Nagar, Shastri Nagar,
Kamal Singh Farm House, Kabristan, and Noor Nagar Ete.

Ward 6: Nainagarh, Mohallas: Nainagarh Eic,

Ward 7: Kachhivana Puliva No. 9, Mohallas: Kachhivana, Kabristan, Chhoti
Maszid, Tapariyan, Tanki wala chetra, Ishawar Nagar, and Rajgarh Purana Etc.
Ward 8: Nai Basti-1, Mohallas: Nai Basti, Mahila bhagini mandal, Khajurbagh,
Idgah, Mehndi Bagh, Indrapun Colony, Hathi khana, Patla ke Hanuman, and
Ayurvedic Anusandhaan Sansthan Ere,

Ward 9: Hansari Gird-11, Mohallas: Roadways Workshop, Harijan colony,
Tapariyan, Sarandhara nagar Residential Colony, Govind Nagar, and Rajgarh Danry
Farm Etc.

Ward 10: Nainagarh South-1, Mohallas: Southern part of Mainagarh, Rajiv
Magar, and Mahaviran Etc.

Ward 11: Bahar Sainyvar Cate, Mohallas: Outside Sayyar Cate, Markazi Maszid,
Fort Bazar, Rajhans Petrol Pump, and Balmiki Mandir Etc.

Ward 12: Schoolpura, Mohallas: Chamariyana, Billeshwar, Maharajpura,
Sheikhbada, Tola Badluram, Schoolpura, Silvart ganj, Imamabada, Gudripura, and
Isalam ganj Ete.

Ward 13: Koncha Bhanwar, Mohallas: Koncha bhanwar, Mary, Buda, Sahara
colony, Church farm, Ansal colomy, LD.A. colony, Toriya pura, Kuryana,
Paramedical, and Nagaria kua Etc.

Ward 14: Khushipura-11, Mohallas: Khushipura, Veeragana Jhalkan Bai Ju, H.
School, Vansi Nagar, Maszid, and Madak khana Etc,

Ward 15: Gariya Gaon, Mohallas: Gariya Gao, Saint Juides School, Mohalla
pohice chouks, Premnagar thana, Ambedkar colony, Azad Nagar, and Khaira Enc.
Ward 16: Masihaganj, Mohalkas: Masiha gan), Boudh Nagar, 5t Mary's High
School, Mirza Compound, Kalsi Compound, and Pnmary Ju. High School Erc,
Ward 17: Nandanpura-11. Mohallas: Nandanpura, Awas vikas colony, Surya

Puram, and Kund patha Etc.
Ward 18: Talpura-1l, Mohallas: Ambedkar Park, Harijan chhatrawas, New bus

stand, Krishi Mandi, R.T.O. Office, Jai Mahakali Transport, Talpura, and Dadiva
pura Etc.

Ward 19: Bangala Ghat, Mohallas: Bangala ghat, Hajaryana, Inside Lakshmi
Gate, Chaturayana, and Area of Single Bidi Etc.

Ward 20: Gudri, Mohallas: Gudr, Suje khan Khirki, Inside Badagao Gate,
Shankar Singh ka Bagicha, Annapuma colony, Vihar Colony, Bahar ka Pura,

Verma Colony, Chuna Bhatti, and Chimman Litore ki Bagia Erc.
Ward 21: Simaradha, Mohallas: Simaradha, Kamar Pustkalay, Pal Colony,

Swami, Hanuman ji ka mandir, and Kashiram Residential colony Erc.
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Ward 22: Bijoli, Mohallas: Bijoli, Rajgarh, UPSIDC, Industrial Growth Centers,
Ramnath City, and P.A.C. Colony Etc.

Ward 23: Lahargird-I, Mohallas: Lahar, Ras Bahar Colony, Nalganj, and Atri ka
bagicha Etc.

Ward 24: Simraha, Mohallas: Simraha, Bhagvantpura, Singarra, Maharshi
Balmiki School Area of Bundelkhand university, and Karguwa Jain Temple Etc.
Ward 25: Bagicha Puliya no 9, Mohallas: Idgah, Badakua, Tikoniya, Allahabadi,
Badi Maszid, Rail ganj, Bagicha, Mahobiya, Naya pura, Sunaryana, Dadamiya,
Khichadipura, Thakuryana, and Tapriyan Etc.

Ward 26: Isitola Tola-II, Mohallas: Isitola, Purviya Tola, Khati Baba, Nirmala
Convent School, Pandey Farm, Anwar Farm, and Sherwood School Etc.

Ward 27: Dadiyapura-II, Mohallas: Outside Lakshmi Gate, Dadiyapura, Kali Ji
ka mandir, Gangadhar Rao's ki Samadhi, Shivaji Nagar, Kailash residency, and
Chiranjeevi Medical Center Etc.

Ward 28: Hirapura, Mohallas: Ganeshpura, Kailash Temple, Ratanpura,
Gurudwara, Pratap pura, and Hirapura Etc.

Ward 29: Nainagarh South-11, Mohallas: Southern part of Nainagarh, Hata pyare
lal, Jeevanpura, Manoharpura, and Rajiv Nagar Etc.

Ward 30: Aligol-1, Mohallas: Outside Unnao Gate, Panchavati, Shamshanghat,
Bhandari Gate, outside Bhairo khirki, and Nagar Nigam khanti Etc.

Ward 31: Lahargird-II, Mohallas: Lahar gird, Harikishan Degree College,
Brahmnagar colony, Polytechnic, and Naya Gaon Etc.

Ward 32: Pichhor, Mohallas: Vecrangana Colony, Pichhor, Gumna Wara, and
Maharana Pratap Nagar Etc.

Ward 33: Bahar Orchha Gate II, Mohallas: Outside Orchha gate, kasai Mandi,
Khanti, Bankers colony, Gangadhar Rao's ki Samadhi, Lakshmi talab, Om Shanti
Nagar, Padam ka bagh, Khatik colony, Lavkush Colony, M.B. Public School, and
Dev lal chobe ka akhada Etc.

Ward 34: Nai Basti II, Mohallas: Nai Basti, Sharda Hills colony, Lakshmi
Vyamashala, Ashiq chauraha, Shia Maszid, Katerawali Haveli, and Khai Mohalla
Etc.

Ward 35: Nandanpura-I, Mohallas: Nandanpura, Deendayal Nagar, Balaji
puram, Isaitola, Surya Puram, and Kundpatha Etc.

Ward 36: Premganj-II, Mohallas: Premganj, Raiganj, Singal pura, Khalsa
School, and Tandon Garden Etc.

Ward 37: Bahar Datia Gate-II, Mohallas: Outside Datia gate, Bansal Colony,
D.A.B. College, Nai basti, KG Convent School, and Lakshmi Vidya Mandir School
Bt

Ward 38: Aligol-I1, Mohallas: Aligol, Bhairo Khirki, Sarai, Outside Datia Gate,

and Mewatipura Etc.
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Ward 3%: Azadganj, Mohallas: Azadganj, Masiha ganj, Subhash Market Sipr,
Pila Girja Ghar, Best compounds, Charli Ganj. Taj Compound, and Sahani
Compound Etc.

Ward 40: Civil Line Northern Part, Mohallas: Ciil Lines, arca behind Chitra
cinema, Gwaltoli, Sevaram Oil mill, Circuit house area, B.K.D. College, Hydil
colony, Jal Nigam colony, Nagar Nigam compound, Prakash hotel, area behind
Elite from Income tax office, and Srinath Hotel Etc.

Ward 41: Bahar Datia Gate-l. Mohallas: Home Guard Traming Center,
Pathoriva, Datia Gate Filters, Outside Datia gate, Salim ka bagicha, Nagar Nigam
Khanti, Kasole ka bagicha, Harish Gupta ka bagicha, Saraswati Shishu Mandir,
Pitambara colony, and Friends colony Etc.

Ward 42: Nandanpura II1, Mohallas: Sangam Vihar colony, K. K. Pun, Piriya
Khod, Bankers' Colony, Awas Vikas Colony, Hap Petrol Pump, Nadi khodan,
Indian Gas Colony, and Rajghat colony Ete,

Ward 43: Sagar Gate, Mohallas: Sagar Gate, Tilayam Bazariya, Baidraj, and
Jugyana Etc,

Ward 44: Nankanganj, Mohallas: Chaman ganj, Nanak gany, Arva Kanyva, Nehru
Park, Tandon Road, Rai ganj, and area of Pandit Vivah Ghar up to the drain Ete.
Ward 45: Chhaniyapura, Mohallas: Chhaniyapura, Inside Orchha Gate, and
Subhash Ganj Etc.

Ward 46: Premganj, Mohallas: Premgan), Rajkiva Poold Housing Colony,
Germany Hospital, Adarsh Nagar, Nal ganj, Braham nagar colony, Power House,
Thana sipn bazaar, Purani chungee Tanki, and Siddheshwar Nagar Eic.

Ward 47: Talaiva, Mohallas: Talmiya, Inside the Sainvar Gate, Kushtyana,
Minarva cinema, and Kali Wadi Etc.

Ward 48: Mewatipura, Mohallas: Inside Unnao Gate, Mewatipura, Inside
Bhander: gate, and Iewari gan) Etc.

Ward 49: Civil Line West Part, Mohallas: Civil Lines, Central Hotel, Ministerial
housing colony, Rishab Hotel, Officers colony, Gondu Compound, Refugee
Calony, Satish Nagar, Commissioner House, and C.P. Mission Compound Ete,
Ward 50: Dadivapura-1, Mohallas: Ouiside Badagoan gate, Sujekhan khirki,
Shamshanghat, Master colony, Madrasi colony, Gopal ka bagicha, Mahakaleshwar
mandir, Anjam ke Hanuman, and Satyvam colony Ete,

Ward 51: Civil Line Southern Part 11, Mohallas: area behind the district jail,
Christ the King Primary, Gudinde Compound, Edelaji Vice Compound, Karvalay
wan vibhag, Vyapar kar karyalay, Gharaiya line police awas, Rani Laxmi Bai Eye
Hospital, Office Superintendent of Police, Thana MNawabad, Allahabad Bank
Chauraha, Mr. Ramesh Sharma awas ke peeche Hydle colony, Jain Nursing Home
to Vijay Kankan's house, Chatai ke Hanuman, and Christ the King College te Dr,
Rathore's house Etc.

Ward 52: Mukarayana, Mohallas: Mukarayvana, Rai ka tapiva, Visatkhana, and

Dartgaran Etc.
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Ward 53: Bahar Khanderao Gate, Mohallas: Outside Khanderao Gate, Civil
Lines, Talpura, Railway linc, Bada Tal, Teriva Pura, and Amilya Tal Etc.

Ward 54: Bahar Orchha Gate-l, Mohallas: Outside Orchha Gate, Primary
School, Talaiya, Sharda Convent Etc,

Ward 55: Civil Line Southern Part-1, Mohallas: Behind the post office, Civil
Lines College, Collectorate, Tahsildar Office, Civil Judge Court, Christian College,
Municipal Corporation, Namgyan Digambara Jain Temple, State Bank of India
main branch, Sambhu Garden, Munsik, Jagan, Jernail Singh Toriva Ete,

Ward 56: Tara Narasingh Rao, Mohallas: Bandhaiva, Tara Narasingh Rao,
Inside Datia Gate, Chandan Toriya, Idgah Eic,

Ward 57: C.P. Mission Compound, Mohallas: C.P. Mission Compound, 5t
Marks College, Cnrls College, Government Inter College, Municipal Power House,
Gooad Colony Elg,

Ward 58: Simraha, Mohallas: Simmaha, Gamliganj Toria, Talpura Etc.

Ward 59: Dadiva Pura, Mohallas: Darbhinadela, Ganesh Madiya, Sagar Para,
Vasudev, Parvaran, Pannalal Etc.

Ward 60: Laxmanganj, Mohallas: Sarai, Laxmanganj, Lal Masjid, Lal Madia,
Tonva, Gopal Mikhera, Mewarvan Etc.

Area and Colony List

Naya Gaon: Mahendrapuri Erc.

Lahargird: Brahmanagar, Baudhnagar, Kalsi ka Bagicha, and Indraprasthanagar
Erc.

Ruadrapanch Mahal: Deendayal Nagar and Pushp Vihar Coleny Etc.

Garhiva: Igbal Nagar Eic.

Hansari Gird: Ambedkar Colony, Krishna Nagar (Khera) Etc.

Bijauli: Azad Nagar, Rajgarh Vihar Colony Erc.

Jhansi Civil: Thapak Bagh Pathauriva Etc.

Jhansi Khas: Indrapur, Anjani Nagar, Annapurna Nagar, and Verma Colony Eic,
Dadivapura: Shiv Colony and Shivaji Nagar Eic.

Talpura: Shivaji Nagar Fic.

Pichhore: Mayur Vihar, Gumnawara, and Maharana Pratap Nagar Eic.
Kargonwan: Kaimasan Nagar Etc,

Khailar: Shakti Nagar Etc,

Simrawari: Tilak Nagar, Kamala Nagar, and Ambedkar Nagar Fic.

Chauraha And Tiraha

BKD Chauraha, Ehte Chawraha, Mmerva Chaurgha, Chitra Chauraba, Jail
Chauraha, Kachahar Chauraha, Khanderao Gate Tiraha, Ganesh Chauraha,
Medical Bypass Tiraha, Risala Chungi Tiraha Etc,
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MNarendra Kumar <narendrakumarjhansi@2@gmail.com= Tue, Dac 2'32-553.,::

To: dfojh-up@nic.in

Cc: secy-moef@nic.in, csup@nic.in, IGRS pecf-up <pccf-up@nic.in>, chairman@uppcb.in,
ms@uppcbh.in, psecup.urbandev@nic.in, commjha@nic.in, dmjha@nic.in,
ggp_jhansi@rediffmail.com, jda_jhansi@rediffmail.com, nagarayukta@jnnjhansi.com,
rg.ngt@nic.in, judicial-ngt@gow.in
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The concrete-encased tree located at the main gate of the office of the Divisional Forest

Officer (DFO), Jhansi.
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The concrete-encased tree located at the main gate of the office of the Divisional Forest

Officer (DFO), Jhansi.
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The concrete-encased tree located at the main gate of the office of the Divisional Forest

Officer (DFO), Jhansi.
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The ongoing concreting/cementing work being carried out around the trees located along the

roadside and in the kutcha and green areas can be clearly seen in the photograph shown below.

5 £ Vo = 5 " : AR T S 1..__-‘“‘ ;t P
: s _j."_': &4 GPS Map Camera |
Checkin = Jhansi, Uttar Pradesh, India ==

- J,"#" Gwalior Rd, Opp. M.p Guest House, Ansal Colony,
N e / Jhansi, Uttar Pradesh 284003, India
T

' : _ Lat 25.475773° Long 78.561386°
(;—?:c:u:)gle_‘,_: s 14/12/2025 11:49 AM GMT +05:30
VeFes ' eSS 2 W

P.T.O. 33



426

The ongoing concreting/cementing work being carried out around the trees located along the

roadside and in the kutcha and green areas can be clearly seen in the photograph shown below.
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The ongoing concreting/cementing work being carried out around the trees located along the

roadside and in the kutcha and green areas can be clearly seen in the photograph shown below.
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The cow dung manure applied on the cemented surface after removing the apex can be clearly

seen in the photograph attached/below.

[

= L) GPS Map Camera

!'

Jhansi, Uttar Pradesh, India = &=
Fh76+f9m, Mission Compound, Jhansi, Uttar o
Pradesh 284003, India
= Lat 25.463518° Long 78.56116°
gle o e 14/12/2025 01:26 PM GMT +05:30

r B i S e 3 e
j £ ¥ I|-' by L .‘-.lr..l.ﬁ Ll A Y




429

The cow dung manure applied on the cemented surface after removing the apex can be clearly

seen in the photograph attached/below.
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The cow dung manure applied on the cemented surface after removing the apex can be clearly

seen in the photograph attached/below
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